ALLALAB AD.

OPEN COULT
CENTRAL ADVINISTRATIVE THIBUNAL, ALLAHABAD BEN

Dated: Allahabed, the 4th day of Hay,

Coran: Hon'hle Mr. S.Daya A,
Hon'ple Mr. Rafig U ’dj_n, Jid

CRIGINAL APPLICATION NOC. 341 OF 2001

Dr.Usha Kiran,
w/ o Dr.suresh Kymar,

posted as Djvisional lMedical Officer,

Northern Railway Health Upit,
Varanasi.

(By Agvocate Sri D.o,Srivastavay
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l. Union of India tirough Director General Medical,

Rail Bhawan, New Delhi.

2, Chief Medical Director,
Baroda Hpuse, New Delhi.

3. Chief Medical superintiendent,

Northern Hailway uivisional Hospi

Char Bagh, LyCknow.

. «Applicant

o

4, Dr.P.L. Verma, Chief ligdical ouperintencent 1Ing

Northern Railway uivisional Hospit
Char Bagh, LycCknow.
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. . «HeSpondents

_ORDER ( KAL)
(By Hon'ble My. 3. Dayal, Ad)
This application has been filed by the applicant,

seeking direction to the respondents

for taking relieving duty from the L

yéiifécezs equitably.
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2. The case of the applicant is that there are

four Medical Officers, who are posted at Lycknow as ..

Q.

reliever Medical Officers. The applicant is

poste
at Health unit, Northern Railway, Varaznasi, Cgntoment
and has never been posted as heliever lMedical Officer.

The applicant is also a heart patient, yet she is

of age. We are of the view that this is the matter
which falls within the purview of the respondents.

The applicent hes made a representation to the

LSt Madarsn J11my A Y v A N A v P i (e
Chief iiedical oSuperintenuent, Northern iigilway,
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Lucknow, who is Respondent Np.3 1
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27.12.2000. The respondents shall consider the
representation of the applicant and furnish her
reply within a period of 8 weeks from the date of

receipt of a copy of this order. C.A. stanas
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sposed of. MNp order as to costs.
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